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INTRODUCTION

I, Chairperson of the Committee on Papers Laid on the Table of the House (2020-2021), having
been authorized by the Committee to present this Report on their behalf, present this Thirty Fifth
Report in respect of delay in laying of the Annual Reports together with Audited Accounts of the
Sarva Shikhsha Abhiyan (SSA) Universalisation of Elementary Education Mission (UEEM), Delhi.

2. In terms of the recommendations of the Committee on Papers Laid on the Table contained in its
First Report, Second Report (5th Lok Sabha) and Second Report (6th Lok Sabha) presented to the
House on 08 March 1976, 12 May 1976 and 22 December 1977 respectively, the Annual Report and
Audited Accounts of the Organisation/Company are required to laid on the Table of the House within

nine months of the closure of Accounting Year.

3. The Committee considered the matter of delays in laying of the Annual Reports and Audited
Accounts of the Sarva Shiksha Abhiyan (SSA) Universalisation of Elementary Education Mission
(UEEM), Delhi and took oral evidence of the representatives of the Ministry of Education (Department
of School Education & Literacy) and the Sarva Shiksha Abhiyan (SSA) Universalisation of
Elementary Education Mission (UEEM), Delhi at their sitting held on 10" February, 2020.

4. The Committee considered and adopted this Report at their sitting held on 28™ ) anuary, 2021.

5. The Committee wish to express their thanks to the officers of the Ministry of Education
(Department of School Education & Literacy) and the Sarva Shiksha Abhiyan (SSA)
Universalisation of Elementary Education Mission (UEEM), Delhi for furnishing the written replies,

other material/information and for placing their views in the matter before the Committee.

6. The Observations / Recommendations of the Committee have been printed in bold letters at the
end of the Report.
New Delhi Ritesh Pandey
09 February, 2021 Chairperson
20 Magha, 1942 (Saka) Committee on Papers Laid on the Table
Lok Sabha
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Report

Delay in laying of the Annual Reports and Audited Accounts of the Sarva Shiksha
Abhiyan (SSA) Universalisation of Elementary Education Mission (UEEM) Delhi.

The Centrally Sponsored Schemes of Sarva Shiksha Abhiyan and Rashtriya
Madhyamik Shiksha Abhiyan were implemented from 2002 and 2009, respectively till 2017-
18. Accordingly, Universalisation of Elementary Education Mission (UEEM), Delhi was
registered as a Society on 6" June, 2002. Samagra Shiksha (SS), an integrated Centrally
Sponsored Scheme for School Education extending from Pre-school to Class Xl was
launched from 1% April, 2018 by subsuming Sarva Shiksha Abhiyan, Rashtriya Madhyamik
Shiksha Abhiyan and Teacher Education.

2 The objectives of the scheme across all levels of schooling are:-

i.  Provision for Quality Education and enhancing learning outcomes of Students;
ii.  Bridging Social and Gender Gaps in School Education;
iii.  Ensuring equity and inclusion at all levels of school education;
iv.  Ensuring minimum standards in schooling provisions;
v.  Promoting vocationalization of education;
vi.  Supporting States in implementation of Right of Children to Free and Compulsory
Education (RTE) Act 2009; and
vii.  Strengthening and up-gradation of State Councils for Educational Research and
Training (SCERT)/ State Institutes of Education and District Institutes for Education

and Training (DIET) as nodal agencies for teacher training.

3. Sarva Shiksha Abhiyan (SSA) Universalisation of Elementary Education Mission
(UEEM) Delhi, now Samagra Shiksha is being financed by the Ministry of Education
(Department of School Education & Literacy). The statement showing the amount of Grants-
in-aid received by the SSA for the years 2015-16 to 2018-19 is at Annexure-l.

4. In terms of the recommendations of the Committee on Papers Laid on the Table

contained in its First Report, Second Report (5th Lok Sabha) and Second Report (6th Lok

Sabha) presented to the House on 08 March 1976, 12 May 1976 and 22 December 1977

respectively, the Annual Report and Audited Accounts of the Organizations/Companies are

required to be laid on the Table of the House within nine months of the closure of respective

accounting Year. To comply with this requirement proper time schedule should be laid down
-1-
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for compilation of Annual Report and Annual Accounts and their auditing. The Committee felt
that normally a period of three months would be sufficient for compilation of Annual Accounts
and their submission for Audit; the next six months might be given for auditing of accounts,
printing of the Report and sending it to Government for laying. If for any reasons, the Annual
Reports and Audit Accounts of the Organizations/Companies could not be laid within the
prescribed period of nine months, the Ministry concerned should lay a Statement within thirty
days of the expiry of the aforesaid period or as soon as the House meets whichever is later,
explaining the reasons as to why the documents could not be laid.

5. The Ministry in their Written reply also submitted that as per rule 305A to C of Rules of
Procedure and Conduct of Business in the Lok Sabha relating to Committee on Papers laid
on the Table, the reports of Societies, framed and financed by the Government Institutions or
bodies funded by Govt. or substantial grants provided by Govt., are required to be laid on the
Table of the House.

6. The scrutiny by the Committee on Papers Laid on the Table reveals that the Annual
Reports and Audited Accounts of the SSA, Delhi for the years 2015-2016 to 2018-2019 were
laid on the Table of the House with delays ranging from seven months to nineteen months..
Thus, the Ministry of Education and the SSA, Delhi failed to comply with the Parliamentary
requirement of laying their documents within nine months of closure of financial year. The
date of laying and extent of delay in laying of Annual Reports and Audited Accounts of the
SSA have been given in Annexure-ll.

7. The chronological sequence, as submitted by the Ministry, in respect of finalization of
Annual Reports and Audited Accounts of the SSA for the years 2015-2016 to 2018-2019 are
given at Annexure-lil.

8. On being enquired by the Committee the main reasons for delay in laying of the
Annual Reports and Audited Accounts of the SSA for the years from 2015-16 to 2018-19, the
Ministry in their written reply dated 07.02.2020 has submitted as under:-

“The Annual Reports and Audited Accounts, SSA (UEEM), Delhi for 2015-16 got
delayed due to late engagement of Chartered Accountant. Engagement of CA was
started in June 2016. The CA engaged however showed his inability to complete the
work within stipulated period in July 2016. Thereafter, another CA was engaged.

The Annual Reports and Audited Accounts, SSA (UEEM), Delhi for the respective
years 2016-17 and 2017-18 got delayed because of the reason that queries/replies to
audit observations were to be submitted by the field staff of zonal offices to rectify the
errors. It took time for submission of replies.”
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9. With regards to the identification of stages in which delays had occurred during all
these years, the Ministry in their written reply dated 07.02.2020 has submitted as under:-

“Yes. Most of the time, the audit got delayed due to delay in engagement of Chartered
Accountant. Even after engagement, the Auditor takes time to start the work. The
Auditor is required to visit 9 district offices (each of which takes about 3-4 days) for
vouching and consolidation. An online module is now being developed and it will be
ensured that the reports will be submitted to the Ministry in time.”

10 Regarding delay in appointment of auditors for the purpose of auditing of Annual
Accounts of the SSA for the years 2015-2016 to 2018-2019, the Ministry in its written note

stated as under:-

“Yes, in so far as 2015-16 and 2016-17 are concerned. There was, however, no delay
in 2017-18 and 2018-19.”

11.  On being enquired as to how the issue of auditing of accounts and finally timely receipt
of the final Audit Reports from the Audit Authorities was dealt with by the Ministry/SSA, the
Ministry in their written reply dated 07.02.2020 has stated as under:-

” The Samagra Shiksha, Delhi proposes to complete the process of appointment of
external auditor by March end. Preferably, one auditor per district as done for 2018-19
would help timely submission of audited accounts and annual report..”

12. As regards Internal Auditing mechanism to ensure timely compilation of the accounts
and also to minimize the audit queries at the time of auditing the accounts, the Ministry in

their written reply dated 07.02.2020 has stated as under:-

“‘No. However, the process was initiated in 2019-20 as per "Manual of Financial
Management and Procurement for scheme of Samagra Shiksha". Internal Auditor will
be engaged in 2020-21.”

13. It has been informed by the Ministry/SSA that the work related to compilation of annual
accounts are being done manually as no computerization has been done to facilitate speedy

and timely compilation of accounts of the SSA.

14. The Ministry/SSA has also informed that they had not faced any problem in connection
with translation of the documents in Hindi version, printing thereof and also getting approval

of these documents from the Competent Authority.

15. The following time schedule involving various stages of the finalisation of the
documents has been prepared by the Ministry -
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“As per Financial Management and Procurement (FMP) Manual of the Ministry, the
following time table is prescribed for the external audit arrangements-

1. | Date of EC’s approval for engagement of | Between Jan and March of every
auditors year.

2. | Date of engaging CA firm By April of every year at the outset.

3. | Finalization of annual accounts for the | By 30th June of every year.
previous year

4. | Progress on audit work By 1st July of every year

5. | Submission of audit report to SPO By 30th September of every year

6. | Approval of audited accounts By 15th October of every year.

7. | Dispatch date to GOI By 1st November of every year

8. | Annual Report Till 30™ Nov.

16. Asked about the mechanism available in the Ministry to monitor the progress of work

involved in finalisation of the documents and to ensure timely laying of the documents, the
Ministry in their written reply dated 07.02.2020 has stated that —

17.

“The Ministry raises the issue of delay in preparation of audited accounts and annual
reports in the Project Approval Board (PAB) meetings and other meetings with State
Education Secretaries. States Governments are also being pursued on Telephone for
early completion of the audited reports and annual reports. The Ministry is making an
effort to get the audited work completed within 6 months of the financial year so that
annual report and audited accounts, including Hindi version are available on time.

On being enquired as to whether any remedial measures had been taken or proposed

to be taken both by the Ministry and the SSA to ensure timely laying of the documents before
Parliament, the Ministry in their written reply dated 07.02.2020 has submitted as under:-

18.

“Online modules for reporting and reviewing the progress of schemes are being
developed. Auditors shall be appointed by 30th April after the close of the financial
year”

The Committee considered the matter of delays in laying of the Annual Reports and

Audited Accounts of the SSA for the years 2015-2016 to 2018-2019 and took evidence of the
representatives of the Ministry of Human Resource Development on the issue on 10"
February, 2020.
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Elaborating the reasons for delay in laying of the Annual Reports and Audited

Accounts of the SSA, the Secretary of the Ministry during the evidence explained before the

Committee as under:

20.

« . H &y ¥ gRY H Sa1 918 {6 59 91d & BIs Wb o1 ¢ b Sl Widdad 9Hg W gl
T fPU MY, 39 $ &R o ¥ A v ARy fig R o siuest ear e ffa wrm
= % 9 2019 T g0 AT A BT doh ¥ w1 foban 1. & R uas uRileg o @
T 6 gd & fadia TR g1 §, Afh I 2019 H 5 $6 Hh-30 - &I YA foan
g1 fada & sRol &1t g0 udt R g1 ... fodd & eRo § siifse &1 9Hg R T8
BT 39 e 89 @l 3 I8 oIaw1 &1 ¢ % 3 999 WR 8iifSe 76l w_ew df g fgda
fhed P! a9 % Vb @A g, 99 dF b I 3fifse T8 B | g, T g WGy
ATfAfET Rew 99m 8 fo6 fora s &t RAld oe o, wat dfad &, i 76l 18

The representative of the Ministry/SSA further added:
“. dY 2015-16 H A fO9 Siifeer & Fgad favar, 399 gaRT sen off foh a8 Iwaeg

T T, St oft T Bt gra- |, 39 3favid 98 B R aRe ¢ | Af FRgaa s8R &
1, 98 DI el B T T AT 3R T g 3MfSex Bl I HRA1 UST| §H gl aR
3SR BT 3uTSe BT UST, 39 Ulchar H UIsT fade 81 T 3R I I1y-a1Y 3 4} i
BT XeT1 a9 2016-17 H 1t gHA 3iifeeR dl 3aTse Hx form o, Wi TSR B HH! AR
FARMpHTT A1fRT U1 I TSI 31 § gH UIST IHg &7l 899 U IR auf &1
fzaryor off foran 2 o5 facia ot giar 82 9 TR R g9 urn b facia glar 8 1 Uap ot 3iffgex
! fFgfea & g1 81 graife Haray &) Mesdasy 39 9R # 9gd fam g1 dfes Inaa:
TR Tl 390 facia gan 31 Siffeex &1 Fgfaa e 3 A & onfadt & o1 o & = |
g =1fRT| ... W g8 w1 AR o e auf §f g9 SUH &% a¥ YUR HRA &1 DI B
g1 ¥ 2018-19, S 31ft T Fdwean I @1 B, §H IHT 3HifSe HRIHR aiifies Rule
THAT &1 U1 1 8 | 9 2015-16, Y 2016-17 3R G 2017-18 S A a8 @1 feeelt dI RUiE
e & e IR W o I & | g Ja1 I8 ¢ b v 2018-19 &t 57t Rulé gvm A1 i 8, a8
e g Ued IR AT ST | §HA IHY & AR eR-49R 38 Wig s & &t SR &t 3|
ST 9 §H SR BN (o HATT DI M58 A%~ & 3faiTd IHIEG aRid ¥ 30T 3HifSe
HRIIH | “




-6 -

21.  The Secretary of the Ministry, during evidence, submitted before the Committee that
the following remedial measure have been taken by them to ensure timely laying of the

documents of the SSA in future:-

«. B ATl 2 9 g S & SHarg AiFel & a1 & ¢ .. dfd <X 9gd Sl
g, SUMIY g9 NI A Tge Feral & urg 3nd-3d) Il B dieT & 3R 37 T Th-Uh
STRGER B BV SRR & U g 4 J 5 IU 84 &1 .. 37 get off fora & Rurd
31Tt § 3R ITH <R B T B 1 BH AN IR s bl AR T < | o 3% Tet o faena
T 81 b X ITT  FSP! Adhed! TR P TH Dl-3iTe-1ex g, SNl T8 TAR HY fob I Nuicy
I R YRd WBR BT MY 3R FART STRFCR T8 TAR ST fb ¥ & Ued W I
Y Y TRqd o 12T |... TR A 9 § 6 g0 anll 3 s ang a1 <t 81 ST Tadl
T U &R T Bl HRAT BN ... agl & S ufkaeHT e 8, et tadiet &a
T g | 3R UREeHT e g fora & fog forieRt wied &) ¢ df iR ot § St &H
BITT1... 9P SATal, 39 1Y §H ANl - T e DI Ol g1 dfh U FSPT Aehed!
®I 4 I & IR @l Bt RO o) 9= § IHg ST 81 395 1Y Th e i off
AR FHR <) TS § | T TR AT & foIT STT-SAaT g1

Observations/Recommendations

22. The Committee are disappointed to note that a casual approach has been
adopted by the Ministry of Education (Department of School Education and Literacy) in
regard to laying of the Annual Reports and Audited Accounts of Sarva Shiksha
Abhiyan (SSA); Universalization of Elementary Education Mission, Delhi since the year
2015-2016. The Annual Reports and Audited Accounts of the SSA for the years 2015-
2016 to 2018-2019 were laid with delays ranging from seven to nineteen months. The
Committee were apprised that late appointment of auditors for the year 2015-2016 and
time taken in resolving the queries raised by auditors during auditing the Annual
Accounts for the years 2016-2017 and 2017-2018 were the reasons for delay. However,
the Committee note from the information furnished by the Ministry that the major
delays were on the part of the Ministry/SSA at the stage of compilation of Annual
Accounts as the Ministry /SSA took four months to six months and three days (6.3
months) to compile the Annual Accounts for these years as against three months
recommended by the Committee for the purpose. The Committee also find that the
Annual Accounts of SSA for these years were compiled manually as no
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computerization has been done for compilation of Annual Accounts in SSA. Moreover,
they have no internal auditing mechanism to ensure timely compilation of Annual
Accounts of the SSA. Though the Ministry/SSA have stated that they had no problem
in getting the documents translated, printed and sending the same to the Ministry for
laying the same on the Table of the House, however, the Committee observe that after
getting approval of the documents of the SSA from their competent authority, the
Ministry/SSA took more than twelve months for the year 2015-2016 and near about
seven months for the year 2017-2018 in sending these documents to the Ministry. The
Committee are dismayed to note that after receipt of the documents from the SSA, the
Ministry took twelve months in laying the documents for the year 2016-2017 and the
documents of the SSA for the 2018-2019, received by the Ministry on 06.02.2020, were
laid on 26.07.2020. The Committee are, therefore, inclined to conclude that the
chronology of events has brought into sharp focus the failure of the Ministry to put in
place a system which would ensure submission of documents of the SSA to the
Parliament in future. The Committee, therefore, recommend that all out efforts must be

made by the Ministry to ensure timely laying of the documents in future.

23. The Committee further note that there was no delay at the stage of auditing of
the Annual Accounts and furnishing the Audited Reports as audit authorities took 02
months for the year 2015-2016 and 03 months each for the year 2016-2017 and 2018-
2019 in this process as against 03 months prescribed the Ministry in their time
schedule for the purpose. The delay was only for the year 2017-2018 where it took 07
months in the process of auditing the Annual Accounts and furnishing the final Audit
Report. The Committee urge the Ministry to follow up the matter with the Audit
Authorities at the highest level to ensure that the audit work is completed by Audit
Authorities in a time bound manner. The Committee would like to be apprised of the

action taken in this regard.
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24. The Committee also impress upon the Ministry to note that in case of delay in
laying of the Annual Reports and Audited Accounts of the SSA, a statement explaining
the reasons as to why these could not be laid within the prescribed period, should be
laid on the Table of the House within 30 days of the expiry of the aforesaid or as soon

as House meets whichever is later, as recommended by the Committee in their earlier

reports.
New Delhi Ritesh Pandey
28_January ,2021 Chairperson
08 Maga,1942(Saka) Committee on Papers Laid on the Table

Lok Sabha



Annexure-|

vide para 03 of the Report

Statement showing the funds released by the Ministry to Sarva Shiksha Abhiyan
(SSA), Universalisation of Elementary Education Mission (UEEM) Delhi
for the years from 2015 -16 to 2018-2019.

Year Funds Released (Rs. in crore)
2015-16 72.938
2016-17 83.062
2017-18 109.769
2018-19 100.5938




Annexure-ll
vide para 06 of the Report

Statement showing the dates of laying of the Annual Reports and Audited Accounts of
the Sarva Shiksha Abhiyan (SSA), Universalisation of Elementary Education Mission
(UEEM) Delhi for the years from 2015-16 to 2018-19

Year Dates of laying of the A/R, A/A etc. Extent of delay
vide Bulletin Part-1
2015-2016 12.03.2018 14 months
2016-2017 26.07.2019 19 months
2017-2018 03.02.2020 13 months
2018-2019 26.07.2020 07 months

-10-



Annexure-I11
vide para 07 of the Report

The chronological sequence in respect of finalization of Annual Reports and Audited Accounts of the
Sarva shiksha Abhiyan (SSA), Universalisation of Elementary Education Mission (UEEM) Delhi for the
years from 2015-16 to 2018-19

Sub- Points Financial Years

Question

2015-16

2016-17

2017-18

2018-2019

7 (a)

Date of approach to the Audit
Authorities

06.06.2016

06.06.2016

06.06.2016

15.05.2019

Date of appointment of
statutory auditors

17.08.2016

13.07.2017

15.06.2018

15.05.2019

Appointment after closure of
financial year

4.5 months

3.5 months

2.5 months

1.5 months

7(b)

Date of compilation of annual
accounts

16.08.2016

10.10.2017

30.07.2018

02.08.2019

Time taken after/ the closure
of the respective accounting
year

4.4 months

6.3 months

4 months

4 months

7(c)

Date of submission of annual
accounts to auditors

17.09.2016

31.10.2017

18.08.2018

10.09.2019

Time taken after closure of
respective accounting year

7(d)

The date and duration for
auditing the Annual Accounts
by Statutory Auditors

2 months

3 months

7 months

3 months

7(e)

The date of queries (first
query) raised by Auditors
during auditing of Annual
Accounts (o/0 C&AG)

20.10.2016

19.11.2017

02.12.2018

25.11.2019

Time taken after submission
of Annual Accounts to Audit
Authorities

33 days

20 days

106 days

76 days

7(f)

The date on which the replies
(last reply) to the audit
queries was furnished to the
Auditors and

02.11.2016

12.12.2017

28.12.2018

05.12.2019

The time taken to resolve the
queries

12 days

24 days

26 days

10 days

7(g)

The date on which draft Audit
Report was issued by Audit
Authorities

10.11.2016

20.01.2018

07.03.2019

10.12.2019

Time taken after receipt of
Annual Accounts

7(h)

The date on which the final
Audit Report received by
Organization

17.11.2016

31.01.2018

14.03.2019

19.12.2019




Time taken after issue of draft
report

7 days

11days

07 days

9 days

73)

The date on which documents
were got approved from the
Competent Authority

Time taken after finalization
of Annual Report

07.12.2016

01.06.2018

26.04.2019

30.12.2019

7(4)

The date on which documents
were taken up for translation
& printing

The time taken for
completing the task at each
stage.

7(1)

The date and time taken for
sending the documents to the
Ministry for being laid in
House after the completion
the task at each stage.

15.03.2019

30.12.2019

(m)

The date of laying of
documents in House.

Date of receipt of complete
documents

Time taken

12.03.2018

22.12.2017

2 months
20 days

26.07.2019

26.07.2018

12 months

13.12.2019*

13.11.2019

01 months

Being
Laid**

06.02.2019

* Actually laid on 03.02.2020
** Laid on 26.07.2020

- 12 -




APPENDIX-I

EXTRACTS OF THE MINUTES OF THE SITTING OF THE

COMMITTEE ON PAPERS LAID ON THE TABLE HELD ON 10.02.2020

* * *

The Committee held its sitting on Monday, 10 February, 2020 from 1500 hours to 1600 hours
in Committee Room ‘C’, Parliament House Annexe, New Delhi.

00N U AW

b=

PRESENT
Shri Shyam Singh Yadav - Chairperson

MEMBERS

Shri Shafiqur Rahman Barq
Shri Margani Bharat

Dr. A. Chellakumar

Shri Pallab Lochan Das

Shri Chowdhury Mohan Jatua
Shri Raja Amareshwara Naik
Shri Jamyang Tsering Namgyal
Smt. Aparupa Poddar

Shri S. Ramalingam

Shri Saptagiri Ulaka
Shri Ashok Kumar Yadav
SECRETARIAT

Shri B.Srinivas Prabhu - Joint Secretary
Shri Kushal Sarkar - Director
Shri Munish Kumar Rewari - Additional Director
Shri R.K. Chaudhary - Under Secretary

XX XX XX XX

XX XX XX XX

REPRESENTATIVES OF MINISTRY OF HUMAN RESOURCE DEVELOPMENT

e

(DEPARTMENT OF SCHOOL EDUCATION AND LITERACY)

Sh. Amit Khare - Secretary

Sh. Maneesh Garg - Joint Secretary
Ms. L.S. Changsan - Joint Secretary
Sh. Sachin Sinha - Joint Secretary
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REPRESENTATIVES OF THE UNIVERSALISATION OF ELEMENTARY
EDUCATION MISSION(UEEM) DELHI

1. Sh. Sandeep Kumar - Secretary (Education)

2. Ms. Ranjana Deswal - Special Secretary (Education)

3. Sh. Premananda Prusty - Joint Director

4. Ms. Kavita Rana - OSD (SSA)
2. At the outset, the Hon'ble Chairperson welcomed the Members to the sitting of the Committee.
3 and 4 XX XX XX XX
5. Thereafter, the Committee then called the representatives of the Ministry of Human Resource
Development (Department of School Education and Literacy);  xx XX Sarva  Shiksha

Abhiyan(SSA)-Universalisation of Elementary Education Mission(UEEM).

6. The Chairperson welcomed the representatives of the Ministry, xx xx, SSA (UEEM), Delhi,

xx to the sitting of the Committee and explained the purpose of convening the meeting. The
Chairperson also explained to the witnesses about the provisions of Direction 58 of Directions by the
Speaker, Lok Sabha regarding confidentiality of the proceedings.

7. At first, the Secretary of the Ministry during evidence admitted that there was a delay in laying
of the documents on the Table of the House. It was apprised to the Committee that in the year 2019,

they had worked very fast and the main reason for delay in laying of the documents was delay in audit.

8. Thereafter, the representative of the SSA, UEEM, Delhi submitted before the Committee that
in the year 2015-16, the auditor was unable to complete the work in time and they changed the auditor.
There was a slight delay in the re-appointment process thus causes delay. In the year 2016-17, the
auditor sought a lot of clarifications which resulted some delay. For the year 2018-19, audited

documents were sent to the Ministry which would be laid on the Table soon. Reports for the years

2015-16,2016-17 and 2017-18 had already been laid on the Table of the House.

9 to11. XX XX XX XX

XX XX XX XX

- 14 -



12. Thereafter, the Hon’ble Chairperson thanked the representatives of the Ministry xx xx;

SSA(UEEM), Delhi for useful discussion in connection with examination of the subject.

The witnesses then withdrew.

13 and 14 XX XX XX XX

15. A copy of the verbatim proceedings of the sitting of the Committee has been kept on record.

The Committee then adjourned.
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APPENDIX-IT

EXTRACT OF THE MINUTES OF THE THIRD SITTING OF
THECOMMITTEE ON PAPERS LAID ON THE TABLE HELD ON 28" JANUARY.2021

(2020-2021)

The Committee sat on Thursday, 28" January, 2021 from 1100 hours to 1320 hours in

Committee Room "D", Parliament House Annexe , New Delhi.

PRESENT
Shri Ritesh Pandey - Chairperson
MEMBERS
2. Shri Shafigur Rahman Barq
3. Shri S.Ramalingam,
4, Shri Saptagiri Ulaka
5. Shri Ashok Kumar Yadav
SECRETARIAT
1. Smt. Suman Arora - Joint Secretary
2. Smt. B. Visala - Director
3. Shri Munish Kumar Rewari - Additional Director
4, Shri R.K. Chaudhary - Under Secretary
XX XX XX XX
XX XX XX XX
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2. At the outset, the Chairperson welcomed the Members to the sitting of the Committee.

3. Thereafter, the Committee took up the following five draft Reports (original) for
consideration-

i Delay in laying of the Annual Report and Audited Accounts of the Chandigarh Industrial
and Tourism Development Corporation Limited (CITCO);

ii. Delay in laying of the Annual Report and Audited Accounts of the Rashtriya Madhyamik
Shiksha Abhiyan (RMSA), U.P;

iii. Delay in laying of the Annual Report and Audited Accounts of the Rashtriya Madhyamik
Shiksha Abhiyan (RMSA), Uttarakhand;

iv. Delay in laying of the Annual Report and Audited Accounts of the Sarva Shiksha
Abhiyan(SSA) Universalisation of Elementary Education Mission (UEEM), Delhi and

V. Delay in laying of the Annual Report and Audited Accounts of the Sarva Shiksha
Abhiyan(SSA), Haryana Prathmik Shiksha Pariyojana Parishad, Haryana.

4, After deliberations, the Committee adopted all the five draft Reports without any
modifications.

5. The Committee authorized the Hon'ble Chairperson to present these Original Reports to the
Parliament.

XX XX XX XX XX

XX XX XX XX XX

The Committee then adjourned.

- 17 -





